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responsibility for planning, investi-
gation*, formulation of projects and 
their implementation and operation 
vests with the State Governments. 
The question of enacting a suitable 
legislation to enable the Central Gov-
ernment to play a more active role 
in the planning and use of water re-
sources of the country is being vigo-
rously studied by the Government.

An integrated system of irrigation 
is considered necessary, in view of 
considerable variations in rainfall 
both in space and time and regional 
imbalances in the development of 
irrigation. Before investigations for 
such schemes are taken up, it is es-
sential to first study, in depth, the 
position of surpluses and shortages 
in various basins, sub-basins and re-
gions and determine posibilities for 
inter-basin and inter-regional trans-
fer of waters taking into considera-
tion the minimum needs of drought 
prone areas. Such a study is on hand 
by the Central Water Commision.

(b) The details with regard to cost 
of scheme and the administrative 
machinery for its implemetnation can 
be decided after the studies are com-
pleted and specific schemes evolved.

Inter-Ministerial group on high 
yielding varieties

♦221. SHRI K. A. RAJAN: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) Whether an inter-ministerial 
group of officials has betwi set up by 
his Ministry to go into the question 
o! increasing the acreage and adop-
tion of high yielding varieties;

(b) whether this group has submit-
ted its report; and

(c) if so, tfc* important recommen- 
dettoM mferde fend ttaft iteps being
taken for its impleNfeMstttift?

THE MINISTER OF AGRICUL? 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
No, Sir.

(b) and (c). Do not arise.
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Removal of ban on transfer of 
immovable property

*223. SHRI - MUKHTIAR SINGH 
MALIK: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to
state:

(a) whether Government propose 
to remrve the ban on the trmsfMr of 
immovable property in the Uftton 
Territory of Delhi; and

(ft) if so, wttkn?




